CENTRAL AONINISTRATIVE TRISUNAL
PRINCIPAL BENCH

U.h. NO. 456/1995

New Delhi this the 27th dﬂy of February, 1066,

HON*BLE SHR1 JUSTICE PL.K,SHYWFSUNUAR, ACT, LHaL R PR
HON'BLE SHRI k., MUTHUKUPAR, rEMBER (A,

1. Hari Ram Yadav 3/0
Vishwanath Yadav,
R/C 33/168 Trilokpuri,
Oelhi-01,

2. Bindra Prasad S/C
Parmeshuwar Usen,

R/C New Ashgk Nagar,
g/41, Delhi-91,

3, Sachinder Kumar Yadav 3/0C
Arjun Prasacd Yadav,
R/C D=221 New Ashgk Nagar,
Yelhi-g1,.

4, Ved Raj Singh S/C Nathu singh,
R/0 B-366, New Ashck Nagar,
Jelhi-g91, cee Applicants
( None present )
~Varsus-
1. The Lirector General, “.S.l

L31C Suilding, Kotla Rpad,
New Uelhi-110002,

®y

2, The Director,
SS1 Hospital
5ector—24, NéIDA. ce s Kegpgnmgntg

( None present )

O RD & R (DRsL)

Shri Justice P. K. Shyamsundar -

This case was listed yestercay. -cun:2l .-prd
Apolicant were not present, c“ven today nors is
przsant, Ujsmissed for non-prosecuticn,

/ ) L‘L’\ ~ 52/‘5\44\(\,\,-)

( Ko Futhukumar ) ( Po ke shyamsupo i
, p e he shysmsundsr
/as/ Member () Acting Crsirman ’




